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s X1l—Denotified, Nomadic and Semi-Nomadic'7 Caste Welfare Departmem”.l

@ In the Schedule, after the heading "LXI" the followmg new headings, parts 'and entries shall be
added, namely :— ' '

“LX1I—Denotified, Nomadic and Semi-Nomadic Caste 'We.lfare Department”.

N (4)  Matters of policy dealt within the Department

.

1. Formulation and 1mplementatwn of Welfm:e Pfogramme for Denotiﬁed, Nomadic and Semi-
‘nomadic- tribes.

o

Implementation of educational and econmn-ic- development schemes for Dergotxﬁc'd,.
Nomadic and Seml-nomadm tribes.

w

Supervision and advice for varmus schemés reiaung to Denottﬁed, ‘Nomadic and Sem-lf
nomadic caste run by varlous departmbnts

4. To frame rules and regulanons and its lmplementanon, related to these castes. 5

5. All matters relating to _the~ sefvices

matters allotted to the Finan

e:g. Appointments, postir L

deputations, punishments and mem

B)
Nil.

(C)  Directorates and Offices :

Nil.
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